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CP NO.(IB) 110/ALD/2017, CA NO.100/2018 

Sh. Siddharth Singhal, Advocate for the Resolution Professional and Sh. 

Vinod Kant (AAG) alongwith Dr. Y.K. Srivastava, Sh. Amit Verma (SC), Advocate 

for the District Magistrate, is present in the Court. 

Resolution Professional has filed affidavit dated 5
th
 July 2018, which contains 

inventory assets/documents handed over to the IRP, but the document at  page no. 7 

containing the list of contents does not have signatures of the Resolution 

Professional. It is clarified by the State Govt. that all the assets have been handed 

over to the Resolution Professional. 

 Therefore, the document and property which have been handed over, details 

thereof may be submitted to the Resolution Professional for his signatures.  

 Learned counsel for the District Magistrate is directed to submit the complete 

details of the property handed over to the Resolution Professional, and in form of 

the affidavit within seven days. 

 List the matter on 9
th
 August 2018, for further order. 

Dated: 30.07.2018   
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